IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards

NOT READY Certified Copy Applications

Date :

21.05.2025

Case No.

143304/2025(21.05.2025 |ABLAPL/7608/2024 |10
143306/2025(21.05.2025 [WP(C)/13914/2025 |10
143307/2025(21.05.2025  |[WP(C)/13914/2025 |10
143308/2025(21.05.2025 [WP(C)/10552/2025 |10
143309/2025(21.05.2025 [WP(C)/10546/2025 |10
143310/2025(21.05.2025 [WP(C)/12336/2025 |10
143312/2025(21.05.2025 |ARBA/23/2014 |7
143313/2025(21.05.2025 |[WP(C)/22039/2020 |7
143314/2025(21.05.2025 |[WP(C)/14420/2010 |7
143315/2025(21.05.2025 [WP(C)/39399/2023 |7
143316/2025(21.05.2025 |[WPCRL/41/2025 |7
143318/2025(21.05.2025 |BLAPL/12697/2024 |7
143319/2025(21.05.2025 |[WP(C)/1306/2017 |7
143322/2025(21.05.2025 |WP(C)/6087/2024 |7
143323/2025(21.05.2025 |WP(C)/6961/2024 |7
143326/2025(21.05.2025 |WP(C)/11858/2025 |7
143328/2025(21.05.2025  |WP(C)/12192/2025 |7
143329/2025(21.05.2025  |cCMP/193/2024 7
143330/2025(21.05.2025 |ABLAPL/11966/2024 |7
143331/2025(21.05.2025 |FAO/478/2024 7
143332/2025(21.05.2025  |WP(C) /28954/2023 |7
143333/2025(21.05.2025 WP (C)/14326/2012 |7
143334/2025(21.05.2025  |[FAO/761/2020 |7
143335/2025(21.05.2025 |[FAO/736/2020 |7
143336/2025(21.05.2025 |FAO/689/2020 |7
143337/2025(21.05.2025 |[FAO/758/2020 |7
143339/2025(21.05.2025 |FAO/549/2019 |7
143341/2025(21.05.2025 |[FAO/383/2018 |7
143342/2025(21.05.2025 |[WP(C)/13491/2025 |7
143344/2025(21.05.2025 |ABLAPL/11964/2024 |7
143352/2025(21.05.2025  |[WP(C)/34700/2023 |10
143353/2025(21.05.2025 [WP(C)/9509/2024 |10
143355/2025(21.05.2025  [WP(C)/34700/2023 |10




143356/2025(21.05.2025 |WP(C)/18094/2019 |10
143358/2025|21.05.2025 |FRO/457/2022 110
143360/2025(21.05.2025 |WP(C)/4610/2023 |10
143361/2025(21.05.2025 |FAO/336/2019 110
143364/2025|21.05.2025 |FA0/19/2019 110
143366/2025[21.05.2025 |FAO/689/2020 110
143367/2025(21.05.2025 |FAO/761/2020 10
143368/2025|21.05.2025 |WP(C)/14588/2025 |10
143370/202521.05.2025 |FAO/549/2019 110
143371/2025|21.05.2025 |WP(C)/14603/2025 |10
143372/2025|21.05.2025 |WP(C)/4610/2023 |10
143374/2025|21.05.2025 |[WP(C)/5287/2025 |10
143375/2025(21.05.2025 |WP(C)/11593/2019 |10
143377/2025|21.05.2025 |WP(C)/14178/2025 |10
143378/2025|21.05.2025 |WP(C)/24456/2024 |10
143380/2025|21.05.2025 |ABLAPL/11660/2023 |10
143381/2025|21.05.2025 |[WP(C)/13641/2025 |10
143382/2025(21.05.2025  [WP(C)/24544/2024 |10
143383/2025|21.05.2025 |ABLAPL/4165/2021 |10
143385/2025(21.05.2025  [WP(C)/23982/2024 |10
143386/2025|21.05.2025 |ABLAPL/4165/2021 |10
143388/2025(21.05.2025 [WP(C)/13641/2025 |10
143390/2025|21.05.2025 |WP(C)/23980/2024 |10
K. SWAIN,A. RAY 143391/2025(21.05.2025 |ABLAPL/15654/2022 |10
143392/2025|21.05.2025 |WP(C)/24474/2024 |10
143394/2025(21.05.2025 |CONTC/5814/2023 |10
143396/2025|21.05.2025  |WP(C)/4285/2024 |10
143397/2025(21.05.2025  |[WP(C)/24458/2024 |10
143401/2025|21.05.2025 |CRLMC/1476/2025 |10
143402/2025|21.05.2025 |WP(C)/14670/2025 |10
143405/2025|21.05.2025 |WP(C)/14671/2025 |10
(2) 143406/202521.05.2025  [WP(C)/14498/2025 |10
143409/2025|21.05.2025  |[WP(C)/14251/2025 |10
143411/2025|21.05.2025 |WP(C)/14095/2025 |10
K, S DAS 143412/2025(21.05.2025 |MACA/172/2022 110
143414/2025(21.05.2025 |MACA/61/2019 110
143415/2025(21.05.2025 |MACA/61/2019 110
143416/2025|21.05.2025 |WP(C)/13315/2025 |10
143418/2025(21.05.2025 |MACA/101/2025 110
143419/2025|21.05.2025 |WP(C)/14650/2025 |10
143420/2025|21.05.2025 |WP(C)/14146/2025 |10
143421/2025(21.05.2025 [WP(C)/14667/2025 |10
143422/2025(21.05.2025 |MACA/226/2021 110




143423/2025(21.05.2025 |WP(C) /14660/2025 |10
143424/2025(21.05.2025 |WP(C) /14668/2025 |10
143425/2025(21.05.2025 |MACA/564/2023 110
143426/2025(21.05.2025 |WP(C) /14669/2025 |10
143428/2025(21.05.2025 |WP(C)/14561/2025 |10
143429/2025(21.05.2025 |WP(C) /14661/2025 |10
143430/2025(21.05.2025 |WP(C)/14594/2025 |10
143432/202521.05.2025 |WP(C)/14616/2025 |10
143434/2025|21.05.2025 |WP(C)/14623/2025 |10
143435/2025|21.05.2025 |WP(C)/14564/2025 |10
143437/2025|21.05.2025 |WP(C)/14641/2025 |10
143438/2025|21.05.2025 |WP(C)/14643/2025 |10
143439/2025|21.05.2025 |WP(C)/12956/2025 |10
143440/2025|21.05.2025 |WP(C)/14642/2025 |10
143442/202521.05.2025 |WP(C)/30932/2024 |10
143443/2025(21.05.2025 |WP(C)/12828/2025 |10
143444/202521.05.2025 |[WP(C)/14630/2025 |10
143445/2025|21.05.2025 |MACA/1282/2018 |10
143446/2025|21.05.2025 |MACA/79/2025 10
143447/2025|21.05.2025  |WP(C)/13920/2025 |10
143448/2025|21.05.2025 |MACA/79/2025 10
143449/2025|21.05.2025  |WP(C)/13904/2025 |10
143451/2025|21.05.2025 |WP(C)/4984/2018 |10
143452/2025|21.05.2025  |WP(C)/13919/2025 |10
143453/2025|21.05.2025 |WP(C)/4984/2018 |10
143454/2025|21.05.2025 |WP(C)/4984/2018 |10
143455/2025|21.05.2025  |WP(C)/13950/2025 |10
143457/2025(21.05.2025  |[WP(C)/14351/2025 |10
143458/2025|21.05.2025 |WP(C)/13917/2025 |10
143459/2025|21.05.2025 |WP(C)/14541/2025 |10
143460/2025|21.05.2025 |WP(C)/13906/2025 |10
143461/2025|21.05.2025 |CONTC/1280/2025 |10
143462/2025|21.05.2025 |WP(C)/14106/2025 |10
143463/2025(21.05.2025 |[FAO/161/2025 110
143465/2025(21.05.2025 |MACA/15/2025 110
143466/2025|21.05.2025 |WP(C)/13749/2025 |10
143467/2025(21.05.2025 |MACA/15/2025 110
143468/2025|21.05.2025 |WP(C)/14102/2025 |10
143469/2025(21.05.2025 |MACA/452/2024 110
143471/2025(21.05.2025 [WP(C)/13347/2025 |10
143472/2025(21.05.2025 |MACA/952/2024 110
143473/2025(21.05.2025 |MACA/952/2024 110
143474/2025|21.05.2025 |WP(C)/14052/2025 |10




143475/2025|21.05.2025 |MACA/1000/2024 |10
143478/2025(21.05.2025 |WP(C)/14000/2025 |10
143480/2025(21.05.2025 |WP(C)/14112/2025 |10
143481/2025(21.05.2025 |WP(C)/14149/2025 |10
143488/2025(21.05.2025 |ABLAPL/5278/2025 |10
143489/2025(21.05.2025 [BLAPL/4990/2025 |10
143490/2025(21.05.2025 |WP(C) /14070/2025 |10
A, P.BEHERA 143493/2025(21.05.2025 |[WP(C)/832/2021 |10
143494/2025(21.05.2025 |[WP(C)/832/2021 |10
143495/2025|21.05.2025 |WP(C)/6636/2025 |10
143496/2025(21.05.2025 |WP(C)/6636/2025 |10
143498/2025(21.05.2025 |WP(C)/14144/2025 |10
WAIN,A.R.SETHI, S.MOHANTY,M.K.BARAL,S.S.PATI,S.PANDA 43499/2025 ‘21'05'2025 WP (C)/19269/2019 |10
143500/2025(21.05.2025 [WP(C)/14114/2025 |10
143501/2025(21.05.2025 |WP(C)/14120/2025 |10
143502/2025(21.05.2025 |WP(C)/14128/2025 |10
143503/2025(21.05.2025 |[WP(C)/19269/2019 |10
143504/2025(21.05.2025 |WP(C)/14150/2025 |10
143505/2025(21.05.2025 |[WP(C)/19269/2019 |10
143506/2025(21.05.2025 |[WP(C)/14153/2025 |10
143507/2025(21.05.2025  |[WP(C)/14155/2025 |10
143508/202521.05.2025 |[WP(C)/9155/2022 |10
143509/202521.05.2025 |[WP(C)/9901/2025 |10
143510/2025|21.05.2025 |ABLAPL/5398/2022 |10
143511/2025|21.05.2025  |WP(C)/36203/2022 |10
143512/2025|21.05.2025  |WP(C)/15824/2018 |10
143513/2025|21.05.2025  |WP(C)/25429/2024 |10
RA 143514/2025(21.05.2025 |[WP(C)/12701/2025 |10
143515/2025(21.05.2025 |[FA0/1025/2019 110
143516/2025(21.05.2025 |[FAO/375/2019 110
143517/2025(21.05.2025  |[FAO/600/2020 110
| | Total 11428

NIC



